8 of 1923,

THE WORKMEN’S COMPENSATION (AMENDMENT)
ACTyi1976

NG- 65 OF 1976

[215t May, 1976]

An Act further to amend the'Workmen’s Gonﬁpensiation Act, 1923

BE it énacted by Parjiament-in the Twenty-seventh Year of the Repubhc
of India as fellows: — . L

i

1. (1) This Act may be called the Workmen's Corhpensatlon (Amend-
ment) Aect; 1976.

(2) Sections 2 and 14 shall -be deemed to, have cotne ;nto force on the
Ist day of October, 1975 and the remaining provmonq shall come into
force at once

2. In section 2 of the Workmen’s Compensation Act, 1923 (hereinafter
referred to as the principal Act), in sub-section (1), in sub-clause (it) of
clause (n), for the words “five hundred rupees”, the words “one thousand
rupees” shall be substituted.

3. In section 36 of the principal Act, for the words “two successive
sessions, and if before the expiry of the session in which it is so laid or
the session immediately following”, the words “two or more successive
sessions, and if, before the expiry of the session immediately following
the session or the successive sessions . aforesaid” shall be substituted.

4. For Schedule IV to the principal Act, the following Schedule shall
be substituted, namely:—
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. «QOHEDE 13 L
(See section 4)-
COMPENSATION PAYABLE IN CERTAIN CASES
Monthly wages Amount of compensation for— Half-mchnthly payment
of the workman - SRSV LA ik as compensation fot
injured Death Permanent temporary disablement
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) ment
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